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(b) if eo, the main featurea of the 
agreement? 

THE DEPUTY  MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VlSHWANATH PRATAP SINGH): 
(a) No Trade Agreement was signed 
with Poland in December, 1975. A 
Trade Protocol was signed on the 29th 
November, 1975 under the Indo.Polish 
long-tenn Trade Agreement. 

(b) It has been agreed that the 
Trade Protocol envisages a turn·over 
between India and Poland of the 
order of Rupees 260 crores in 1976. 

Poland has agreed to import from 
India many non· traditional products 
like cotton knitwear and hosiery, rayon 
and synthetic fabrics. various chemi· 
cals, machinl! tools, hand tools, pig 
iron and Consumer durables, in addi. 
tion to the traditional products like 
oilcakes, iron ore, hides and skins, tea, 
coffee, pepper and textiles. 

India's main imports from Poland 
will include Mining Equipment, Fertili-
"ers, Sulphur, Castings & forgings, 
Pharmaceuticals etc. 

proat earned by Public Sector Hotels 

-80. SHRI M. KATHAMUTHU: Will 
the Mini.ter of TOURISM AND CIVIL 
AVIATION be pleased to state: 

,a) whether Government have earn-
ed more profits in public sector hotelB 
during 1974-75; and 

(b) if so, the facts thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI SURENDRA PAL 
SINGH): (a) and (b), Yes Sir. The 
net profits of 12 hotels being run by 
the India Tourism Development Cor. 
poration, a public sector undertaking, 
increased from Rs. 26.40 lakhs during 
1973·74 to Rs, 72,97 lakhs during 
J974·75, 

Aid received I.-OrpniDU_ of 
Petroieam Expodi1ll' CotuItrJea 

323, SHRI SHYAM SUNDER MO-
HAPATRA: Will the Minister of FIN-
ANCE be pleased to state whether 
any aid Or loans have been received 
from the organisation for PetrOleum 
Exporting Countries after ten per cent 
rile in' price of erude oU? 

THE DEPUTY  MINISTER IN THE 
MINISTRY  OF FINANCE (SHRIMATI 
SUSHILA ROHATGI): No aid has been 
received from the O.P.E-C. as such. 

8.ttlq up .f BrIUlebea ol S.B.I. and 
Natlodllled Bulb in Himachal 

Pradeeh 

324. PROF. NARAIN HAND PARA_ 
SHAR: Will the Minister of FINANCE 
be plea.."8d to state: 

(a) the names of the places where 
the State Bank of India or the natio-
nalised banks propose to let up thE'ir 
branches in Himachal Pradesh during 
the year 19711; and 

(Ib) whether preference wouid pe 
given in setting up of such branches 
in the rural areas? 

THE MINISTER OF STATE IN· 
CHARGE OF THE DEPARTMENT OF 
REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE): 
(a) Branch expansion work is under-
taken by the banks within the frame-
work 01 three year rollini plans. Re. 
serve Bank are currently engaged In 
the examination 01 the branch expan-
sion plans of the public secfor banks 
for the three years 1976-78. They 
have however, reported that as at the 
end 'Of November 1975, public sector 
banks, Includin!! the 14 nationalised 
banks had on hand 27 licences/allot-
ments' for opening branches in Hima. 
chal Pradesh. The names of the 
centres to which thelle-licences/allot-
ments relate, are indicated in the 
attached statement. 

(b) Yes, Sir. Reserve Bank of India 
have a ~e  all the commercial banks 
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that wbile drawing up tbe three year 
rolling plal1ll for branch expansion, 
they should ensure that a large num-
ber of offices are proposed in unbank· 
ed/underbanked rural and semi-urban 
areas. particularly In the districts hav-
ing population per bank office exceed-
ing 75,000 as at the end of June, 1975. 

-----------
District 

Bilaspur 

Charnba 

Kangt"a 

Kulu 

Mandi 

Simla 

Sinour 

Solan 

Una 

Name of the centre 

Berthin 
Jhanduta 

Cbamba (2 offices) 
Udepur 
Pangi (Killr) 

Ranital 
Bankhandi 

Ninruond 
Dharamshall 
Kandroori 
Ani 

Kulu 
Patti Kuhl 

Chait Chok 
Sundar Nalar (2 offices) 

Mandi 

Kiari 

Raj ban 
Shillii 
San,hra 
Nabrn 

Saproon 

Parwanoo 

Una 

AJnb 

Beport ., tile Fact .,...... S"Co .. -
-ttee '" Tea Board •• ..,....-
Uoa S .... d,. ..... _ to Ga,.a Goea 

T ...... .. 

325_ SlHIl A. Ie. KlSitl1: WID the 
Minister of COIOOltOJ: bep1ealed 
to state. 

(a) whether the :reet Findlrig Sub-
Committee of the Tea Board on re-
plantation aubaidy Civen to Gaya 
Ganga Tea Estate has submitted its 
Report; 

(b) if IJI), the. names of the mem-
bers of the ~mm ttee and the 
main features of the Report; &nd 

(c) the action taken up-tv-date on 
the basis of the Report? 

THE DEPUTY MINISTER IN THE 
MINISTRY .OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH): 
(a) Tbe three members constituting 
the Sub-Committee submitted three 
separate reports. 

(b) and (c). The members constitut-
ing the Sub-Committee were Shri B. K. 
Das Choudhury M.P., Shri L. M. Pt'9.-
dhan, Member, Tea Board and Shri 
G. P. Goenka, Member, Tea Board. 
Accordine to Shri B. K. Das Chou-
dhury's Report, a total area of 33.71 
to 38.41 hectares was uprooted in 
1973 and 1974 but no uprooting was 
done between 3-8-72 and 28-12·72, Shri 
Pradhan reported that there was no 
evidence of upr:>oting of tea areas 
measuring 153,40 hectares in  between 
May. 1972 and December, 1972 nor even 
til! 16-1-75 when they visited the gar-
den. Shri Goenka, in his report, had 
stated that since observations of both 
Shr: Das Choudhury and Shri Pradhan 
were based on purely visual inspection 
the facts are to be fully ascertained. 
He recommended deferring further 
action until Survey Report from the 
State Government is received', At the 
request of Tea Board, a survey of the 
concerned areas of the Tea Estate 
was undertaken by the West Beneal 
Governtnent On the basis of· eettleltlent 
records of revisional setUement opera-
tion undertaken prior to 1966, On 
receipt of tbe survey report, Tea Board 
had asked Messrs. Mintri Te, CII., 
owners of Gaya Gan,a Tea lCItate t. 
refuhd the amount paid as subsidy 
along with interest. 




